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Title: Regarding recent developments in Ishrat Jahan encounter case.
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HON. SPEAKER: Nothing would go on record.
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"As Minister, when it was brought to my notice that the first affidavit was ambiguous which was filed without my approval, it was being
misinterpreted and it was my duty to correct the first affidavit. So, we filed a supplementary affidavit after consulting the Home
Secretary, the Director of Intelligence Bureau and other officers."
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